FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
KARANJA TERMINAL & LOGISTICS PRIVATE LIMITED
OPERATING IN PORT AND LOGISTICS SERVICES AT KARANJA PORT, URAN (PORT FACILITY)
AND AT BELAPUR CBD (REGISTERED OFFICE)

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL | RELEVANT PARTICULARS
1. | Name of the corporate debtor | Karanja Terminal & Logistics Private Limited
along with PAN & CIN/ LLP No. PAN: AADCK9709Q
CIN: U63090MH2010PTC203226
2. | Address of the registered office | Office No.705 & 706, 7th FLR, Shelton Cubix,
Chilu Phawle Deore Marg, Sector 15,
CBD Belapur, Navi Mumbai, Thane,
| Maharashtra, India, 400614
3. | URL of website | https://karanjaterminal.com
4. | Details of place where majority ' Karanja Port, Belapur (Registered Office)
of fixed assets are located |

5. | Installed capacity of main | Berthing Capacity: 3-5 Vessels at a time
products/ services depending on sizes (i.e. 3 constructed berths
| on the letty)
6. | Quantity and value of main | Revenue From Operations: Income from Port
products/ services sold in last Operations (includes Cargo Handling, Storage
financial year and other ancillary services): Rs.28.91 crores for

the year ended 31 March 2025

7. | Number of employees/ workmen | 61 (Including Contractual employees/workmen)
8. | Further details including the last | Details can be sought by sending an email at:-
available financial statements cirp.karanjaterminal@gmail.com

(with schedules) of two years,

lists of creditors are available

at URL: |

9. | Eligibility for resolution applicants | Details can be sought by sending an email at:-
under section 25(2)(h) of the cirp.karanjaterminal@gmail.com
Code is available at URL:

10.| Last date for receipt of | 09th February 2026
! expression of interest .

11.| Date of issue of provisional list of | 11th February 2026

__| prospective resolution applicants |

Last date for submission of | 16th February 2026

ohjections to provisional list

13.| Date of issue of final list of ' 17th February 2026

H
g

14.| Date of issue of information : l_?{h"Fébruary 2026
memorandum, evaluation matrix

and request for resolution plans

to prospective resolution

applicants :

15.| Last date for submission of 19th March 2026

resolution plans |

16.| Process email id to submit cirp.karanjaterminal@gmail.com
Expression of Interest [

17.| Details of the corporate debtor's | Corporate Debtor is not an MSME.
registration status as MSME

Sd/-

Vijay P. Lulla

Deemed Resolution Professional

For Karanja Terminal & Logistics Private Limited

IBBI Regn No. IBBI/IPA-001/IP-P00323/ 2017-18/10593

AFA: AA1/10593/02/311225/107970; Valid till 30.06.2027

Address: 201, Satchitanand Bldg, 12th Road, Khar (W), Mumbai- 400052

Place: Mumbai
Date: 25th January 2026
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SportVot to
stream Nat’l
Kabaddi live

NATIONAL KABADOI
CHAMPIONSHIP
2026 —

A TG e 20

The National Senior Men’s
Kabaddi Championship is
set to go live on SportVot,
bringing one of India’s most
prestigious domestic
kabaddi tournaments to
fans across the country
through seamless digital
coverage. Scheduled to
take place from 24th to
27th February at the SAG
Indoor Sports Complex, the
championship will feature
top senior men’s teams
representing state
associations from across
India. 25 state and
association teams are
expected to participate in
this year’s edition. Haryana,
will return to defend their
title in the previous edition.

MUMBAI

MCC Thane
scores easy
victory

MCC Thane recorded a
comfortable five-wicket
victory over Vibgyor
Strikers in the MCC Talent
Search Under-12 League
Tournament, organised by
the Jwala Sports
Foundation at the Oval
Maidan. Batting first,
Vibgyor scored 194 all out
in 35 overs, powered
mainly by Hriday Mehta
who scored 45 from 52
balls. Ayush Sutar with
three for 25 and Ashish
Patil with three for 31 did
the star turn for the Thane
outfit. Vivaan Gurjat was in
splendid form, scoring 103
from 87 balls to help the
MCC team score 195 for 5
in 32.5 overs. All-rounder
Ashish scored 36 to bag
Player of the Match.

AUSTRALIAN OPEN | The Serb gets 400th Grand Slam match win, ties Federer’s
102 wins in season’s first major; Sinner overcomes cramps, heat to triumph

DjOkOVlC keeps settmg records

MELBOURNE

An even 400 in Grand Slams
and 102 in Australia. Novak
Djokovic just keeps setting
tennis records.

The 24-time major winner
became the first player to
reach 400 wins in Grand Slam
singles when he beat Botic
van de Zandschulp 6-3, 6-4, 7-
6 (4) on Saturday night in the
third round of the Australian
Open.

It improved his win-loss
record to 102-10 at the
Australian Open, too, equal-
ing Roger Federer’s career
haul for the most-ever match
wins at the season’s first major.

Djokovic has won the
Australian Open 10 times,
more than anyone else. At 38,
he’s in Australia aiming for a
25th career major that would
make him the most decorated
tennis player of all time.

He was in control from the
start against van de
Zandschulp and was
untroubled except for a few
moments in the third set -
when he tripped and tumbled
to the court in the third game,
and later when he faced two
set points in the 12th.

A medical timeout at the
changeover after the third,
when the trainer taped the
ball of his right foot, and a
forehand winner down the
line diffused the first two of
those issues.

Djokovic was happy to be
playing a night match on a day
when the tournament’s
extreme heat policy had to be
invoked and two-time defend-
ing champion Jannik Sinner
struggled before advancing in

SCORELINES

Novak Djokovic-Botic van de

Zandschulp 6-3, 6-4, 7-6 (4)

Jannik Sinner-Eliot Spizzirri
4-6, 6-3,6-4,6-4

Jannik Sinner of Italy plays a backhand return to Eliot Spizzirri of the US during their
third round match at the Australian Open in Melbourne on Saturday. AP

the afternoon conditions.

“I managed to have a good’
fall if you can say so, I could
protect myself;” Djokovic said
of the tumble.

Sinner through

Sinner was limping and trying
to stretch out cramps in his
arms and legs, and had just
gone down a break in the
third set when the extreme
heat rules kicked in at the
Australian Open.

Play was suspended for sev-
eral minutes while the roof
was closed on Rod Laver
Arena on Saturday afternoon,
and the two-time defending
Australian Open champion
returned a revitalized man.

He won five of the next six
games to take the third set
against No. 85-ranked Eliot
Spizzirri enroute to a 4-6, 6-3,
6-4, 6-4 third-round victory
that highlighted a dramatic
contrast of intense light and
shade.

“I struggled physically
today. I got lucky with the heat
rule,” Sinner said, agreeing
that the cooler indoor condi-
tions suited him much more
than the energy-sapping heat
of the first two sets. “As the
time passed, I felt better and
better.”

He'll next play fellow Italian
Luciano Darderi, who beat
No. 15 Karen Khachanov 7-6
(5), 3-6, 6-3, 6-4.

Osaka withdraws

Naomi Osaka withdrew from
the Australian Open before
her scheduled third-round
match against Australian
qualifier Maddison Inglis on
Saturday, ending a campaign
noted strikingly for fashion
and friction.

The two-time Australian
Open champion announced it
on social media without
divulging her injury, posting
on Instagram that she had to
withdraw “to address some-
thing my body needs atten-
tion for after my last match.”

In comments later pub-
lished by the tournament,
Osaka said she had a left
abdominal issue.

| Premier League |

Yuki Bhambri
wins in men’s
doubles, Sriram
Balaji ousted

PTI
MELBOURNE

India’s Yuki Bhambri
advanced to the third round
of the men’s doubles at the
Australian Open on Saturday,
while compatriot N. Sriram
Balaji bowed out, marking a
mixed day for the Indian con-
tingent at the seasons first
Grand Slam.

Bhambri and his 10th-
seeded Swedish partner
Andre Goransson overcame
the unseeded pairing of
Santiago Gonzalez and David
Pel 4-6, 7-6(5), 6-3 in a second-
round contest that was inter-
rupted by the tournament's
extreme heat policy.

The match, which lasted
two hours and six minutes in
total, had been suspended on
Thursday with Bhambri and
Goransson trailing 4-6, 2-2
before resuming later as per
Australian Open regulations.

Showing composure after
the restart, the Indo-Swedish
pair lifted their level in a
tense second-set tie-break
before asserting control in
the decider to seal their place
in the last 16.

Earlier, Balaji, partnering
Austria’s Neil Oberleitner,
exited the tournament after a
straight-sets loss to fourth
seeds Marcelo Arevalo and
Mate Pavic. The alternate pair
went down 5-7, 1-6 in their
second-round encounter.
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Cathedral girls and
Campion boys win

Both schools secure U-12 football
titles in Dream Sports MSSA Cup

The Cathedral &John C-onnon School, Fort emerged
champions of the Girls U-12 MSSA Cup Football.

FPJ News Service
MUMBAI

The Cathedral & John
Connon School, Fort emerged
champions of the Girls U-12
Dream Sports MSSA Cup
Inter-School Football
Tournament  at the MSSA
ground. Cathedral earned
with a hard-earned 2-1 vic-
tory over Bombay Scottish
School, Mahim in the final.

Ivaanika Mehra opened the
scoring before an unfortunate
own goal by Zoe Pinto added
to Cathedrals tally. Jane Nadal
pulled one back for Bombay
Scottish, but Cathedral held
firm to clinch the title.

In the third place playoff,
Nita Mukesh Ambani School,
BKC put up a commanding
display to defeat J.B. Petit
High School, Fort 3-0. Natasha
Kapoor stole the show with
an outstanding individual
performance, scoring a bril-
liant hat-trick to seal third
place for her team.

Campion School,
Cooperage won the U-12 boys
title after edging The

Cathedral & John Connon
School, Fort in the tie-breaker.
After a tense and evenly
matched contest, the game
ended goalless at full time.
Campion held their nerve in
the tie-breaker, winning 5-4
to lift the MSSA Cup.

Alymer Fernandez, Aayan
Mehta, Avyaan Madhani,
Riaan Sathani and Kian Jain
converted for Campion, while
Yuvan Bhatia, Arin Ghana,
Aahan Swarnkar and Vihaan
Shah scored for Cathedral.

Don Bosco High School,
Matunga beat Fazlani
Academy, Mazgaon 2-0 to
claim third place. Zidanne
Sequiera and Zlatan
Fernandes found the net.

Don Bosco, Stanislaus
win hockey titles

Don Bosco, Matunga held
their nerve in the shootout to
win 5-4 against St. Stanislaus
in the Oliver Andrade League
(Boys U-10) final to lift the title.
Stanislaus however, won the
Vijay Raheja  Knockout
Trophy (Boys U-12) after
defeating Don Bosco 3-0.

West Ham beats Sunderland for back—to back wins

AP
LONDON

West Ham’s bid to escape the
Premier League’s relegation
zone gathered pace with a 3-
1 win over Sunderland on
Saturday.

It was a second straight
victory for West Ham, which
surged into a three-goal lead
by the 43rd minute thanks to
Crysencio Summerville’s
header, Jarrod Bowen’s pen-
alty, and a long-range strike
by Mateus Fernandes.

Brian Brobbey scored for

Sunderland in the second
half.

West Ham, which won 2-1
at Tottenham last weekend
for its first win in any com-
petition since early
November, stayed in the bot-
tom three but is now just two
points behind fourth-to-last
Nottingham Forest. Forest
visits Brentford on Sunday.

City beats Wolves
Manchester City returned to
winning ways by beating
Wolverhampton Wanderers
2-0 on Saturday.

Egyptian striker Omar
Marmoush opened the scor-
ing at the Etihad Stadium in
the sixth minute. Newly
drafted striker Antoine
Semenyo doubled the lead
before going to break.

City are second in the
table, three points behind
leaders Arsenal, who meet
Manchester United on
Sunday.

Elsewhere, Fulham
defeated Brighton 2-1 while
Burnley and Tottenham
Hotspur played an entertain-
ing 2-2 draw.

Haaland benched

Erling Haaland was left out
of Manchester City’s starting
lineup on Saturday amid a
slump in form. The Norway
striker, who was named on
the bench, came on the field
in the 73rd minute.

Before this game, he
scored only one goal in his
last eight games in all com-
petitions — and that was a
penalty against Brighton in
the league. City manager Pep
Guardiola made the big call
on Haaland after two
straight losses — to

SCORELINES

Manchester City-Wolves 2-0

West Ham-Sunderland 3-1

Fulham-Brighton 2-1

Burnley-Tottenham 2-2

Manchester United in the
league and Bodg/Glimt in the
Champions League.

City has a crucial
Champions League game at
home to Galatasaray on
Wednesday in its bid to
secure direct qualification to
the round of 16.

West Ham’s Mateus Fernandes (R) celebrates a goal
with Jarrod Bowen against Sunderland on Saturday. AP

CORRIGENDUM »

GENCO

Maharashtra State Power Generation Co. Ltd.

In reference to Advertisement published on 20.12.2025 for
Tender No. TNO750 / RFx No. 3000063905/CHP1/2025-26
“BIENNIAL WORK CONTRACT FOR MAINTENANCE OF
BG TRACK IN LWR OF KHAPERKHEDA TPS SAONER
RAILWAY SIDING FOR YEAR 2026-28.”

Definition of Similar nature of work Revised QR » “Bidder
should have successfully executed work of routine track
maintenance at MSPGCL / NTPC / SEB’s / Public Sector
undertaking / Central power generation company /
(Approved sub-vendor of EPC / Turnkey / BoT contractor of
Mahagenco)”

Instead of old QR» “Bidder should have successfully
executed work of routine track maintenance in Coal Handling
Plant of 200 MW or above capacity unit at MSPGCL / NTPC /
SEB’s / Public Sector undertaking / Central power generation
company / (Approved sub-vendor of EPC / Turnkey / BoT
contractor of Mahagenco)”. Please note.

Sd /-
Chief Engineer (O&M)
MSPGCL, TPS Khaperkheda.
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0 State Bank of India

Marol Branch (01594):-
Silver Arcade, Marol Maroshi Road Andheri East, 400059

PUBLIC NOTICE FOR AUCTION OF GOLD ORNAMENTS

The Below mentioned borrower has failed to repay the loan & redeem the
gold ornaments within the stipulated time in spite of several reminders.
The gold ornaments/ jewellery pledged under the said loan account by
the below listed borrower will be sold in public/private auction at branch
premises on 28/01/2026 at TIME.

Account | Name of The Address Outstanding Amount
Number | Borrower Gross Weight
439449 Mrs. 2/ 10, Ramdas Chawl, Rs.137093/-
36059 Suman Takpada, Makawana Road,
Vipin Marol Naka, Andheri East,
Pandey Near Shubhagan Hotel,
Mumbai - 400059

Terms & Conditions:

1. Those willing to participate are requested to deposit an amount of
Rs.10,000/- before 1:00 pm on auction date.

2. The Bank reserves the right to accept or reject any bid amount without
assigning any reason whatsoever.

3. The bank shall be at liberty to cancel auction process tender at any time
before declaring the successful bidder without assigning any reason.

4. Please note if the auction does not complete on same day, the same will
follow the subsequent days on the same terms & conditions.

Sd/-, Authorized Officer

Bldg No. 2, Unit No. 201-202A & 200-202B, Gr. Floor,
Solitaire Corporate Park, Andheri Ghatkopar Link Road,
Chakala, Andheri (East), Mumbai-400 093.

CORRIGENDUM
With reference to the E-Auction Notice dated 23.01.2026 issued under SARFAESI Act, 2002,
published in this Newspaper in the account of M/s. World Brands & Trends Pvt Ltd., borrower account
of ASREC (India) Ltd. wherein area of landed property was not mentioned in the schedule of property
inadvertently. This Corrigendum necessitated to correct the said mistake and therefore the area of the
landed property is measuring about 0.150 acre(s) (6534 Sq. Ft.)
This Corrigendum issued hereinabove forms part & parcel of the e-auction, Sale Notice issued by the
undersigned. Exceptthe above, all other terms & conditions of the said e-auction sale notice remain

dSREC

{India) Limited

unchanged.
Date: 24.01.2026 Sd/- Chief Manager & Authorised Officer
Place: Mumbai ASREC (India) Ltd.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
KARANJA TERMINAL & LOGISTICS PRIVATE LIMITED

OPERATING IN PORT AND LOGISTICS SERVICES AT KARANJA PORT, URAN (PORT FACILITY)
AND AT BELAPUR CBD (REGISTERED OFFICE)
(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL RELEVANT PARTICULARS

1. | Name of the corporate debtor Karanja Terminal & Logistics Private Limited
along with PAN & CIN/ LLP No. PAN: AADCK9709Q
CIN: U63090MH2010PTC203226

PUBLIC NOTICE

Notice is hereby given that 1) Mr. Saleel Yashwant Joshi and 2) Mrs. Manali
Abhijeet Unhale nee Manali Yashwant Joshi claiming to be the co-owners of
100 Fully Paid Up Shares of Rs.50/- each bearing distinctive Nos.401 to 500
issued under Share Certificate No.5 and Flat No.202 admeasuring 462 Sq. Ft.
Carpet area on the 2nd Floor in the building known as “OM MADHUSADAN”
of Om Madhusadan Co-Operative Housing Society Limited at Chitrakar Ketkar
Marg, Vile Parle (E), Mumbai- 400057 constructed on land bearing C.T.S. NO.
1166 & 1166 (1), bearing final Plot No. 288 of T.P.S. II, Village Vile Parle (east),
Taluka Andheri having acquired/ allotted in lieu of the said old flat no.A-102
from the Developers M/s. Regent Builders and the Society with the consent
and confirmation of Mr. Deepak Moreshwar Acharya vide Agreement of
Allotment of Permanent Alternate Accommodation dated 22nd September,
2022 and duly registered with Sub-Registrar of Assurance under serial
No.BDR-18-16087-2022, who claims to have inherited the same from the
original owner Late Sarojini Mahadeo Joshi who bequeathed the said Old Flat
equally to 1) Mr. Saleel Yashwant Joshi, 2) Mrs. Manali Abhijeet Unhale nee
Manali Yashwant Joshi and 3) Mr. Deepak Moreshwar Acharya under her last
will and testament dated 17th February, 2009 in respect of which Letter of
Administration with Will annexed has been granted by the Hon’ble Bombay
High Court vide Testamentary petition n0.2679 of 2022. The said Late Sarojini
Mahadeo Joshi had acquired the same from the erstwhile Developers M/s.
Lata Constructions vide Agreement executed on or about 23rd December,
1986. The Present owners now being in possession of the said Flat is now
intending to sell, transfer, convey and assign the said Shares and Flat with the
consent and confirmation of Mr. Deepak Moreshwar Acharya to our clients

Any person/body having executed any deed, document, writing either in
respect of the aforesaid Shares and Flat and/or any part or portion thereof
and/or having executed any deeds or documents with respect thereto and/or
any claim or objection by way of sale, mortgage, trust, lien, possession, gift,
inheritance, release, lease or otherwise and/or holding the said original title
deeds and documents, howsoever/whatsoever, should report the same to me,
within 7 days from the date of issuance of this notice with documentary proof
thereto, failing which no such claims or demands, objections or hindrances,
etc. from any such person/body, by, through, for them and/or on their behalf in
any manner whatsoever shall be entertained and our clients shall proceed with
the acquisition of the said Shares and Flat and receive Physical po ion of

TIN No
E-mail :- jsbel.jharkhand@gmail.com
3cUIG 91dol, Hdd], >
oid As, Adl— 834008

20520108277

Ffa IeadIfe-l —ATHAY 9ATH Go—JSBCL/03
feie— 24.01.2026
0T P AR 2q Y cTpIfor S—Ha0T -l

ARGYS WY fqaroiot pivaRz ffics, I
TMer B 52681 B Afeafad B 3if eI S—3mH=vT AT

P ARTH H ST R D

2 |https://jharkhandtenders.gov.in
BINREARIRS

ELRl fyazofy gl
3THT Dl AMAIT & JU BT davTse
https://jharkhandtenders.gov.in )

1| ©d http://jsbcl.in R @S TR femid—25.01.2026
P fafy
30T B AATIT DI AcleT
feAidm— 26.01.2026

38T #1 Affafdd &1 Online 7 |

fATH— 02.02.2026 &

3 ST @R @Y sifod Ry STURTET 06,00 I Th
. g%ﬁ ® gﬁwm ¥ Gﬁm B 03.02.2026 &
Eaal a‘»’r sﬂ%m forfor IRTEA 04:00 997 TH

3BT B Afafad ot

5 | SITETE / Sfes s @ aae fHTp— 04.02.2026 B

the said Flat along with the Original Title deeds and Transfer forms thereto
accordingly by execution and registration of the Agreement for Sale.
Dated this 25th day of January, 2026.
A.N.S. LEGAL SERVICES,
Advocates,
101, 1st Floor, Vireshwar Darshan CHS, G. B. Indulkar Marg,
Vile Parle (East), Mumbai —400057.
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POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization And Reconstruction of Financial Assets And Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (12) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount
mentioned against the respective names together with interest thereon at the applicable
rates as mentioned in the said notices within 60 days from the date of receipt of the said
notices, along with future interest as applicable incidental expenses, costs, charges etc.
incurred till the date of payment and/or realisation.

sr. Borrower/ 13(2) Notice Date/ | Date/ Time
No Loan No. Co-Borrower/ Outstanding Due & Type of
) Guarantor/ Mortgagor (in Rs.) as on Pc ion
1 1) Jumma Sajir 01.11.2025 Date:
32379610000295 | Pathan (Borrower), | Rs.7,97,725/- (Rupees | 20-01-2026
32379410000163 | 2) Sajir Bapu Pathan | Seven Lakhs Ninety Time:
& (Co-Borrower), Seven Thousand Seven| 02:40 PM
32379410001025 3) Shakila Sajir Hundred Twenty Five | Symbolic
Pathan (Co-Borrower) | Only) as of 29.10.2025 |Possession

Description of the Property: All that piece and parcel of the Immovable Property
bearing Kini Sr.No.493, Granpanchyat House/ Milkat No.493, it's Adm. Area is 55.74
Sq.mtr, it's Sq.ft is 600.00, it's Measurements is on East-West side: 30.00 Foot and
South-North side: 20.00 Foot, situated in Gavthan in Local Area of Kini Grampanchyat,
Kini, Tal. & Dist. Osmanbad (Dharashiv) which is Bounded as under: Bounded: East:
Road, South: Road, West: Road, North: Plot Owened by Mr. Nana Sitaram.

Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrower's
mentioned herein above in particular and to the Public in general that the authorised
officer of Jana Small Finance Bank Limited has taken symbolic possession of the
properties/ secured assets described herein above in exercise of powers conferred on
him under Section 13(4) of the said act read with Rule 8 of the said rules on the dates
mentioned above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned
herein above in particular and the Public in general are hereby cautioned not to deal
with the aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Maharashtra Sd/- Authorised Officer,
Date: 25.01.2026 For Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: Office No.704/705, Modi Plaza,
Opp. Laxminarayan Theatre, Mukund Nagar, Satara Road, Pune-411037.

2. | Address of the registered office Office No.705 & 706, 7th FLR, Shelton Cubix,
Chilu Phawle Deore Marg, Sector 15,
CBD Belapur, Navi Mumbai, Thane,

Maharashtra, India, 400614

URL of website https.//karanjaterminal.com

Alw

Details of place where majority
of fixed assets are located

Karanja Port, Belapur (Registered Office)

5. | Installed capacity of main
products/ services

Berthing Capacity: 3-5 Vessels at a time
depending on sizes (i.e. 3 constructed berths
on the Jetty)

6. | Quantity and value of main
products/ services sold in last
financial year

Revenue From Operations: Income from Port
Operations (includes Cargo Handling, Storage
and other ancillary services): Rs.28.91 crores for
the year ended 31 March 2025

7. | Number of employees/ workmen | 61 (Including Contractual employees/workmen)

8. | Further details including the last
available financial statements
(with schedules) of two years,
lists of creditors are available

at URL:

Details can be sought by sending an email at:-
cirp.karanjaterminal@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

Details can be sought by sending an email at:-
cirp.karanjaterminal@gmail.com

10.| Last date for receipt of
expression of interest

09th February 2026

11.| Date of issue of provisional list of
prospective resolution applicants

11th February 2026

12.| Last date for submission of
objections to provisional list

16th February 2026

13.| Date of issue of final list of
prospective resolution applicants

17th February 2026

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

17th February 2026

15.| Last date for submission of
resolution plans

19th March 2026

16.| Process email id to submit
Expression of Interest

cirp.karanjaterminal@gmail.com

17. | Details of the corporate debtor’'s
registration status as MSME

Corporate Debtor is not an MSME.

For Karanja Terminal & Logistics Private Limited

IBBI Regn No. IBBI/IPA-001/IP-P00323/ 2017-18/10593

AFA: AA1/10593/02/311225/107970; Valid till 30.06.2027

Address: 201, Satchitanand Bldg, 12th Road, Khar (W), Mumbai- 400052

Sd/-
Vijay P. Lulla
Deemed Resolution Professional

Place: Mumbai
Date: 25th January 2026
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